08.12.2017 J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

08.12.2017
COURT NO.3
(DIVISION BENCH-ITI)
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 2.15 P.M
1. W.P.(C) 2697/2015 SC JOHNSON PRODUCTS C.S. AGGARWAL, PRAKASH KUMAR,
PRIVATE LIMITED RUCHIR BHATIA
VS. ASSISTANT COMMISSIONER
OF INCOME TAX, CIRCLE-22
(2) , NEW DELHI

2. W.P.(C) 10904/2016 SC JOHNSON PRODUCTS C.S. AGGARWAL, PRAKASH KUMAR,
CM APPL. 42721/2016 PRIVATE LIMITED RAHUL KAUSHIK, DHANESH KUMAR
VS. ADDITIONAL COMMISSIONER
OF INCOME TAX, SPECIAL
RANGE-8, NEW DELHI

COURT NO. 27
HON'BLE MR. JUSTICE S.P. GARG
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 P.M

1. CRL.A. 300/2014 MANOJ @ PINTOO SAAHILA LAMBA,
VS. STATE (GOVT OF NCT OF) AASHAA TIWARI
DELHI

2. CRL.A.1388/2013 FIRASAT HUSSAIN M.L.YADAV, SAAHILA LAMBA,
VS. STATE (GNCT OF DELHI) AASHAA TIWARI

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 P.M

1. RFA 931/2017 SHALINI ARORA RANA S. BISWAS, SUNIL SHARMA
VS. SURJIT SINGH & RAMAN KAPUR, HEMANT GUPTA,
ORS. MONI CINMOY, JINENDRA JAIN
2. RFA 1008/2017 MADAN LAL KHURANA RICHA KAPOOR
& ORS.
VS. SANTOSH KHURANA
& ORS.

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 02:30 P.M

1. CRL.M.C.4417/2017 CENTRAL BUREAU OF INVESTIGATION ANUPAM S. SHARMA, PRACHEE SATIJA
VS RAVI DUTT PATHAK PRAKASH AIRAN, N.B. JOSHI
2. BAIL. APP.1682/2017 SUKHBIR KATARIA SUMIT CHAUDHARY. M.P. SINHA

VS STATE DELHI ADMINISTRATION KANWAR KOCHHAR, ANITA ABRAHAM

HIGH COURT OF DELHI
07TH DECEMBER, 2017 REGISTRAR (LISTING)



08.12.2017

AT 02.15 P. M

1. 1.A 5346/2017
In CS(CS) 610/ 2000

COURT NO 19

FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 27
HON'BLE MR. JUSTICE S.P. GARG

C. J. | NTERNATI ONAL HOTELS
LTD. & ORS.
Vs. ND.MC & ORS.
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HON BLE MR, JUSTI CE YOGESH KHANNA

AT 10.30 A M

28. ARB.P. 9/2017

29. OMP.(I) (COW ) 510/2017

30. OMP.(T) 5/2017

CVS ' I NSURANCE & | NVESTMENTS
Vs. VIPUL | T | NFRASOFT PVT.
LTD.

UNI QUE HYDROGRAPHI C SYSTEMS
PVT LTD
Vs. GAIL INDIA LTD & ORS.

DEVENDRA KUMAR GUPTA
Vs. UNION CF | NDI A

*k k%

A.S. CHANDHI OK, AM T SI BBAL,
H S. CHANDHOKE, SWETA KAKKAD,
SHI V SAPRA, ANUKRI T GUPTA,
SHRUTI SHARMA, NEHA MEHTA,
NATASHA SOOD, SHREYA SETH,
RAHUL KUMAR, SANJAY JAI N,
AKSHAY MAKHI JA, YOd NDER HANDOO,
RAHEA VERMA, SHI VI SANYAM

VI DUR MOHAN, MANI SH MCHAN,
LUTHRA & LUTHRA,

ARVI ND SHAH, MANVEET

ARCRA, VI NEET JHANJI ,

A. DAS GUPTA, PRASHANT

PAKI DDEY, P C SEN, AM T KHURANA

PRI THA SRl KUMAR, NEHA MATHEW
NI TESH K SHARMA, RUPESH GUPTA

DAYAN KRI SHNAN, RANJAN KR
PANDEY, SANDEEP BI SHT,

ANSHUMAAN BAHADUR, AAKASHI LODHA,
PURNI MA' MAHESHWARI , ATEEV NMATHUR,
NAVI N KUMAR, RASHMVEET KAUR,
ARPANA NMAJUMDAR
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